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schools, particularly those located in tribal 
areas. I request that the above meaSUIe be 
taken to check the large-scaJe drop outs of 
ST children without any further delay. 

[Translation) 

(tI) Scientific Researcb Centre for 
coconut in Karnataka. 

SHRI O.S. BAS A VARAJU (Tumkur)* : 
Sir, in Karnataka State. Tumkur 
district is very famous for coconut 
production. Coconuts are sent from here 
to all parts of the country. Copra of Tiptur 
is very popular. In spite of this, there is 
not even a single scientific Researh Centre of 
coconut in the entire Karnataka State. In 
Karnataka, coconut is one of the very impor­
tant commercial crops. Even then th('re are 
no facilities of research and information to 
the farmer about the diseases of coconut 
p Jants. This has resuhed in 1he reduction 
of coconut production in the entire State and 
the condition of the poor coconut grower has 
become miserable. 

Therefore, a research centre has to be 
opened in Karnataka State to give all in­
formation to the fanners about coconut 
cultivation. A plan has to be prepared in 
this regard to help the poor farmers. The 
State Government has come forward to sanc­
tion 1000 acres of land near Gubbi Taluk 
for the said purpose. 

(iii) Allocation of sufficient funds for 
completion of 2nd and 3rd phases 
of Banspani -Jakhpura railway line 

during 7tb Plan 

SHRI HARIHAR SOREN (Keonjhar)** : 
Sir, the construction of the first phase of the 
Banspani Jakhpura railway line between 
Jakhpura and Daitari was completed and 
opened for traffic in the year 1979. After 
that, the Government of India decided to 
take up the construciion of second D nd third 
phases of this railway line. The second pbase 
of tbe above rail link was accorded sanction 
for construction during the Sixth Plan. But 
it is a matter of great regret that the 

*The speech originally delivered in 
Kannada. 

* *The speech was originally delivered in 
Oriya. 

const ruction of the second phase bas not 
been started so far. The State Government 
of Orissa has completed the land acquisition 
work. But the Government of India has 
been neglecting the construction of this line 
on the pica of financial stringency. I demand 
that the second and third phases of Banspani 
Jakhpura raiJway line should be given 
priority in construction during the Seventh 
Plan and necessary funds should be allocated 
accordingly. 

{English] 

(iv) Declaration of inland Water\\'ays of 
Kerala as National wat~rways 

DR. K.G. ADJYODI (Calicut): Sir, 
Kerala enjoy.;; regular inland navigation 
system because of several 'We~t-flowing rivers 
and a coast-line interspread with canals and 
back-waters. The total navigable route 
Jengttl is 1995 km". The<;,e waterways 
comtituted the main means ()f tran.;;port 
before the development of loads and the 
advent of motor vehicles. The centre of 
this inland water system is the 83 km. 
Vembanad lake, and the main waterway is 
the we~t coast canal of 558 kms. The water­
ways cnable the distribution of 31ZriculturaJ 
products and serve5 the needs of merchants 
such as coir, timber. brick tiJes, fertiJiser, 
rubber, etc. They proville acces~ to 
several minor ports and to the major port at 
Cochin. 

The waterway is shallow in certain 
region'; and h. not navigable even with vc~scls 
in U'ie at present due to lack of maintenance, 
and deepening of the shallow portions has 
not been carried out as required due to 
paucity of funds. The inland water transpon 
system carrie.;; an average of four million 
tons of fleight traffic and 26 million 
passengers every year. The State Govern­
ment requested the Central Government to 
declare the west coast canal as a national 
waterway and to provide assistance for its 
development. 

The co~t of transport by water is cheaper, 
i.e., one-fifth when compared by road and 
1/20th when compared by rail. By develop­
ing the inland waterways, consumption of 
petrol/diesel can be reduced and the cost of 
transport in general rt'duccd. For preventing 
floods. widening and deepening of the c.lIlal 
system is the essential aspect of the system. 
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Kerala is famous for the natural beauty of 
the land and by providjng facilities for the 
tourists, the entire State will bebenefited by 
increased tourist traffic. 1, therefore, request 
the Union Government to take necessary 
action to declare the inland waterways of 
Kerala as a national waterway and assist by 
providing necessary funds. 

[Trans/at ion1 

(v) Setting up of a Doordarshan Re lay 
Centre at Hanumangarh in Rajasthan 

SHRI BIRBAL (Ganganagar): Mr. 
Speaker, Sir, I want to raise a matter of 
urgent public importance that in Hanuman­
garh (Rajasthan), which is on the Indo-Pak 
border, a TV Relay Centre should be set 

up. 

The Central Government's resolve to 
make available the National Programmes of 
Doordarshan to the maximum people and its 
implementation is laudable. 

Recently, in Srigangangar a low power 
Doordarshan Relay Centre has been com­
misc;ioned. Hanumangarh being out of the 
range of Srigangangar and Suratgalh in £a~l. 
the people of the area cannot view the pro~ 

grammcs of these Centres. The programmc~ 
of Amritsar and Jalandhar Centres can be 
seen OCC£l S lona lIy depend i ng on the cIlinCl k. 
Lahore (Pakistan) station's programmc~, of 
course. are received with clarity and are, 
therefore. very popular in lhie;; area, 

It is very neces'\ary to stop cultural 
infiltration hy Pakistan. Some 6 lakh peopk 
of this area, which consists of one Muncipal 
Corpration area. four Municipality areas ~md 
one Tehsil Headquarter, including many big 
villages in 2 thollsand square kms. of area arc 
forced to watch these prograrnmc~ as they 

are deprived of the National Programme". I, 
therefore, submit to the Communications 
Minister of the Central Government that ill 
the above circumstances to avoid Pak i'ltan 
programmes it has become a nation~d 

nece~sity to set up a Doordarshan Relay 
Centre in Hanumangarh. 

It is, therefore, humbly rcque~ted tha t in 
the national interest, a Doordarshan Rc!:Jy 
Centre should be set up immediatc.,':ly in 
HanuOlangarh. 

[English] 

(vi) Taking up the matter with Bangladesh 
for ensuring proper treatmeDt of waste 
water of Darshana Sugar Mills being 
discharged into the Churni river to 

prc,'cnt pollution 

SHRIMA TJ BIBHA GHOSH 
GOSWAMI (Nabadwip): Sir, The waste 
waters of Darshana Sugr Mills and Brewery 
in Bang]adc~h pollute tbe river Churni in the 
district of Nadia in We5,t Bengal throughout 
the year. In the pa'Jt this problem had been 
taken up with tbe then East Pakistan authori­
ties and afterwards with the Bangladesh 
authoritie.;;, hut with very temporary re~ults. 
The pollution is deadly for fi~h and fowl and 
most of the time the rivel water I~ unht even 
for bathing cattle not to speak of any 
human use. Bc~ides having deprived the 
fishermen of their traditIOnal livelihood, the 
poJ1ution ha~ been crt'ating health h<1"l1 Js of 
an alarming Jimcn..,ion uirectly to tcn~ of 
thou"Dnds of our citizens. 

Government should take up the matter 
immcdi:ltcly u nd urgelltly \\ ith the Bangladc~h 
Government Clnd eno;;ure that the waste \A.aters 
of Darfo,ha na Mill ,lre pr.'perl} treated before 
being pOllred into the Ilvn l'llurni 
(Mathahk'nga il~ 11angladc ... h) ,1I1d lhu'J relIeve 
the people from <.:on:-,tant fcar. 

(, ii) Rt'llwnnathc price for ~ugarcane 

SHRI Y. SOBHANADREESWARA 
RAO (Vijayawada): SIr, ~ugarcane crushing 
~eason j" fa'>t appl oaching. Sugar IS being 
~old at vel y high pi icc~ in the country. The 
country i~ ImportIng 1i!J..h'i of lonllcs of sugar 
~pcndil1g H ry huge foreign exckmgc. Cane 
area reduced JUl' t() the unrCll1un eralive price 
for cane fOJ the lasL few year s The cane 
grower is vcr y much d 'iarrointcJ with the 
pol icy of the Ciovt'rllmcnt which i~ sho\A. ing 
nlllrc atlcnt;ol1 to the sugar industry by 
increa~ing h. V) ~ l,gar pi icc after the end of 
previous ::,ugalcanc cru~hing season while 
liL'nying the ju ... t pricl.! to growers. So, to 
induce the gruwel to go for morc cane alea 
there is urgent need to announce remunerative 
price of Rs. 25 per quintal Imked to 9 per­
(ent recovlry for the ensuring season. This 
wiJI help in supply of l11os1 of the cane to 
the vacuum pall sligar f'lctoric:s and discourage 
diversion of c~lne to Gur and Khandas<i' i 
~cctors. This \\-iIl also have deLnite bearing 


